235 Wrttien Answers

(77) ag e g7 € A g |
Rise in Price Index

1087. SHRI B.D. SINGH :
PROF, RUPCHAND PAL :

SHRI RAMAVATAR SHASTRI :

SHRI G.M. BANATWALILA :
SHRIMATI KISHORI SINHA :
SHRI HANNAN MOLLAH :
SHRI SATYASADHAN CHA-
KRABbRTY :

SHRJ RASHEED MASOOD :

SHRI R.N. RAKESH :

SHRI ASHFAQ HUSAIN : Will
the Minister of FINANCE be pleased to
state :

(a) what is the rise in the price index
and the rise in prices of food articles since
the presentation of 1983 Budget; and

(b) what are the reasons for the unaba-
ted price spiral and what measures have been

taken by Government to check the rise in

the price index and continuous inflationary

trends ?

THE MINISTER OF FINANCE (SHRI
PRANAB MUKHERIJEE) ¢ (a) and (b)
Between week ended 26.2.1983 and 2.7.1983
the Wholesale Price Index for all commodi-
ties (Base : 1970-71--100) rose by 5.2 per
cent and that for food articles by 7.1 per
cent.

The price rise during this period is
mainly due to seasonal factors. A number
of steps have been taken both on the supply
and demand side; these include further streng-
gthening of the public distribution system,
effective use of the relcase mechanism in
respect of sugar and augmentation of stocks
by import of wheat and rice. The price
situation is being kept under surveillance and
appropriate measures are taken in the
light of the emerging trends.
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Purchase of Shares by Non-Resident
Indians in various Companies

1089. SHRI TARIQ ANWAR : .
SHRI M. V. CHANDRASHE-

KARA MURTHY : Will the
Minister of FINANCE be pleased to state :

(a) whether Government had allowed
Indian emigrants to make capital investment
in India ;

(b) if so, the number of industries in
respect of which the non-resident Indins have
purchased shares, the number of the shares
and the value thereof ;

(¢c) whether the intentions of the Indian
emigrants in investing money in the industries
of the country are not benefide ;

(d) if so, whether Government have
taken any concrete steps to deal with the
situation ; if so, the detail thereof ; and

SRAVANA 7, 1905 (SAKA)

Written Answers 238

(e) if not, the reasons therefor ?

THE MINISTER OF FINANCE (SHRI
PRANAB MUKHERJEE) : (a) Yes, Sir.

(b) During the period April 1983 to
30th June 1983, Reserve Bank of India has
granted pormission for investment in shares
and debentures of Indian companies on
repatriation basis to the extent of Rs, 76
crores and on non-repatriation basis to the
extent of Rs. 7.32 crores.

Under the portfolio investment scheme,
actual purchases of shares/debentures have
been made by non-resident constituents to
the extent of Rs. 22.91 crores on repatria-
tion basis and to the extent of Rs. 1.33 lakhs
on non-repetriation basis as on 31st March
1983 as per the information presently avai-
lable with the Reserve Bank of India.

Details of the shares/debentures of
Indian companies purchased by non-resident
Indian investors during the period April
1982 till 2nd May 1983 are given in the
enclosed Annexure.

(c) Government have not come across
any evident to show that the intentions of
the Indian emigrants in investing money in
the industries of the
bonafied.

country are not

(d) and (¢) Does not arise.





